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LOK SABRA 

Wednesday, June 12, 1962pyaistha 22, 
1884 (Saka). 

'The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAXER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

CompensatiOIl to Victims of Ranchi 
b)JreIrs Disaster 

+ 
.1406. J Shr! Subodh Hansda: 

"\. Shri S. C. Samallta: 

Will the Minister of Railways be 
pleased to state: 

(a) whether any compensation has 
been paid to the victims of Ranchi 
Express disaster near Ghatsila; 

(b) if so, the amount paid; and 

(c) the number of persons to whom 
paid? 

The Deputy Minister in the Ministry 
flI Railways (Shrl Shahnawaz Khan) : 
(a) Yes, Sir. 

(b) and (c). So far a sum of 
Rs. 16,650 has been paid as compensa-
tion in respect of 12 dead and 7 in-
jured. This is besides a sum of 
Rs. 35,900 paid as ex-gratia in respect 
of 16 dead and 137 injured. 

Shrl SubOdh 1IaIIsda: May I know 
Whether the compensation paid to all 
the claimants is equal or whether any 
distinction was made as to first class, 
second: class and third class passen-
gers? 

ShrI Shahllawaz ][han: The Claims 
Commissioner has a way of doing It, 
There is a special procedure for doIng 

1023 (Ai) LSD-I. 

it, and he does it according 
procedure. 
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to that 

Silri Subodh Hansda: How many 
claims have been received by the 
Government for payment of com-
pensation? How many have been 
Paid and how many still remain to be 
paid? 

Shrl Shahnawaz Khan: A total of 
146 claims has been received. So. far 
one claim has been settled. 

Shri S. C. Samanta: :May I know 
whether any complaint has come to 
the Ministry to the effect that the 
personS who have been paid compen-
sation and who had to be in the hos-
pital for a long time had to pay for 
costly medicines? 

Shri Shahnawu Khan: I am not 
aWl!1"e of any such complaint. But the 
Railway Ministry makes it quite dear 
that any additional cost incurred by 
hospitals for treating such persons and 
obtaining costly medicines is de-
frayed by the railways. We aTE ready 
for that. 

Shri Mohsln: May I ;mow whether 
compensation is given in all snch 
cases or whether this was n sIJecial 
case where compensation was award-
ed? 

ShrI Shahnaw&z Khan: It is always 
paid in cases of train accidents. 

Shri S. M. Banerjee: May I know, 
as a result of this particular enquiry, 
the action taken against the persons 
QIIIlcerned? Who are those persons, 
and may I know whether there is any 
Class I officer among them? 

Shri Shahnawaz Khan: '!'hat has 
yet to be finalised. 

Shri Indrajit Gupta: What com})E'n-
sation, if any, has been paid to the 
dTiver's family and t<:> the families of 
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the other members of the 
crew? 

en&ine 

Sbri Shahnawaz Khan: As 1 said. 
We have paid ex-gratia payment, that 
is ad hoc payment. to help the families 
tci tide over the immediate difficulties. 
The other compensation has to be 
decided by the Claims Commissioner 
and that has not yet been decided. 
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Sbri. ShbUJ.e: It is expected that 
about Rs. 7 croreS are likely to be 
spent during the coming five years in 
the 7 districts and the expected in-
crease in prtlductlon is 40 to 60 per 
cent. 
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Shri ShiJlde: Proposals were aSKe!! 
for from the various state (;ovctn-
menta ana experts were conSulted for 
the selection of various ~rictg. AS 
per the advice of exp~ts a.na agrlrU!-
tural economists, the respective 1111-
trieta were selected for tne pacICtllI't 
programme. 

8brI 8i11N1dh 1IaDsda: 1 flD.d from t!l~ 
statement that 13500 i:'Iemonstrattolf$ 




